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BEFORETHER

Petition(s) for Special Leave to Appeal (C)No(s).16979- 16983 / 2008

BSAREALTORSPVI. LT D Petitioner(s)

VERSUS

DELHI ASSAMROADWAY SCORP. LTD. & ORS.
(Wth prayer for interimrelief and office report)
WI T HSL P(C NO 17102- 17106 of 2008

(Wth prayer for interimrelief and office report)
SL P(C) NO 17453- 17454 of 2008

(Wth prayer for interimrelief and office report)
SL P(C) NO 17671- 17672 of 2008

(Wth office report)

SL P(C) NO 18084- 18088 of 2008

(Wth prayer for interimrelief and office report)
SL P(C) NO 18120 of 2008

(Wth prayer for interimrelief and office report)
SL P(C) NO 19304- 19308 of 2008

(Wth office report)

SL P(C) NO 19309- 19313 of 2008

(Wth office report)

GI STRARMP. BHADRAN

ONIV B

Respondent ( s)

Date: 30/04 / 2 009 These Petitions were called on for hearing today.

For Petitioner(s)

M. D. Bhattacharya, Adv.
M. M K  Singh, Adv.
M. Aslam Mohd., Adv.

M. Gagan Qupta, Adv.
M. Rajiv Sankar Roy, Adv.
M. C K Patri, Adv.

M. Pranab Kumar Millick, Adv.

For Respondent (s)
Ms. Mu kta Dutta, Adv.
M. Raj eev K. Vi rnani, Adv.

M. Atul Kumar, Adv.
S. K Verma , Adv
Raj esh Mahal e , Adv
Ajay Pal , Adv

M. Amt Seth, Adv.
M. Pankaj Gupta , Adv
M. Neeraj Shekhar , Adv

Ss=

Item No. 64 -2-

UPON hearing counsel the Court nade the foll ow ng
ORDER

There is no appearance for respondent Nos.2, 14, 17, 24 to

27, 29 and 32.



There is no representation for respondent Nos.6 and 20.

Petitioner to serve copy of the SL Pto the | earned counsel for
respondent Nos.6 and 20 in a week and produce proof of the sane.

No counter affidavit has been filed by the other respondents,
who have entered appearance.

Await service on the unserved respondents.

Li st again on 17.7.2009.

(M P. Bhadran)
Regi strar

rd



